
CENTRAL ADMINISTRATIVE TRIBUNAL
JABALI'UR BENCH, JABALPUK

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Datc?j7:X-^.J.:
Registration ^ y

Applicant (s)

VERSUS

A*■'■ ■ ■ ■ ■ ■ y- ' - . . . Respondent (s)

_  A copy of the ORDER dated — passed by the Hon'bleTribunal in the above mentioned case is forwarded herewith for necessary action.
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Shri rrashnnt slnqh . foj;, petitioner.
This CCP is filed

of the diirections passed by the Tribu
on 17.11.03 in.OA 122/91.

The CCP is filedTafter. one year i.e.}  on 11th May 2005. It is apparently time
barred.

Accordingly.the CCP is dismissed as time
barred.

However, applicantk is given liberty to
file a fresh OA. _
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